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04/ 15/ 73--1]3{‘ In exercise of the powers
beclause {°* ) of clazise (44) of Seection 2 of
Loty 108671 . ( 3 oZ f'”EI), the Central Gowerrrendt
es s/Shn VN Wargundkar, DeS. Foabhu, 6.X.
ili 31’11, .‘foho K.:.A‘“L"u.'l.} [ Se NEVI'@I\GJ‘, Selle
ppalkrisman, Vs L lstnsmarthy, MoK, Balkamd,

No04464 (F.No,
conferred by
the Income-~i:
hereby anthori
Bhave, Usks T
Bijaniy, M.P.

L. Radhekrishplan and N.D. Kotasi-ane who are Gezetted 9fficers
of the Centr LGovemmen'b, to cxercise the powers of Tax

Recovery Officers under the said Acta 3 _
24 . This Lt,ificatglon shall come inte force with immediate

_ s /_
. { MoN. Nambiar )
Under Secretary to the Government of Imn.a.
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1. All Comm:l.,ssmnera of Incoma-tax.
2+ A1l Addl. Pommissioners of Incometaxa:

3e. A1l Directirs of Ins ctiope

4 The Birectyr, IES(DT) Staff College, Nagpur.

b+ The Comptrpller & Auditor ‘General of India,

.. New Delhi [25 cop;les)¢ : .

8e Jhe Chief [fecretary, Govts of Maharashira, Bombay.
Te The Accounieft General, Moharashtra, Bombay,

8. 8hbri P.B, ienkatambrmmlan, Joint Secretary and
- i [er, Ministry of Law, New Delhi.

9« All Sectiofis fnd Officers in Board*a off:.ce.-
10, Bulletin § ct).on (3 copies).
‘11. Gunard file

_ ~ Under Secretary to the Govemment of Inc’_laa
Na,.cc/Ich/ss61|186/1:5?[7;3_




